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a Centre and State sharing ratio of 60:40 are available for solid and liquid waste
management. The programme priorities low cost drainage/small bore system, soakage
pits etc. for collection of waste water. The programme also provides for conjoint approach

to water and sanitation for maximizing availability of water for sanitation purposes.
Incomplete works under drinking water and sanitation schemes

1620. DR. T.N. SEEMA: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether there is delay or incomplete works under the drinking water and

sanitation schemes/projects in the country including Kerala;
(b) if so, the details thereof, State/UT-wise; and

(c) the reasons therefor and the action taken by the Central Government in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAM KRIPAL YADAV): (a) to (¢) Under National Rural Drinking
Water Programme (NRDWP), the Government provides financial and technical assistance
to States to supplement their efforts to provide adequate safe drinking water to the rural
population. The States have been delegated the powers to select, approve and implement
the drinking water supply projects. This Ministry does not monitors/maintains the data
regarding number of delayed/incomplete works under the drinking water and sanitation
schemes/projects in the country. However, as per the information entered by the States
in the Integrated Management Information System (IMIS) of the Ministry as on
09.12.2015, there are 77,287 ongoing drinking water projects in different States of the
Country which is given in the Statement-I (See below). Similarly, in Kerala there are

85 ongoing rural drinking water supply schemes.

Generally, drinking water projects like Hand Pump/Bore well are completed within
a year and mega multi village piped water schemes take time between 3 to 5 years.
States are advised to complete these projects in time during review meetings/ annual

action plan meetings/video conferences by the Ministry.

The Swachh Bharat Mission-Gramin (SBM-G) has been launched on 2nd October,
2014 to accelerate rural sanitation coverage and achieve Swachh Bharat by 2nd October,
2019. Under Swachh Bharat Mission Gramin (SBM-G), projects are sanctioned district-
wise. Currently, 639 district sanitation projects, including 14 in Kerala are sanctioned

and are under implementation. The details of State/UT-wise district projects sanctioned
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and under implementation are given in the Statement-II (See below). The State/UT-

wise, number of toilets constructed after the launch of SBM-G is given in the Statement-

1.
Statement-1

Number of on going projects in various States
Sl. No.  State On going schemes
1. Andaman and Nicobar Islands 0
2. Andhra Pradesh 496
3. Arunachal Pradesh 242
4. Assam 2495
5. Bihar 123
6. Chandigarh 0
7. Chhattisgarh 6810
8. Dadra and Nagar Haveli 0
9. Daman and Diu 0
10. Goa 0
I1. Gujarat 2273
12. Haryana 808
13. Himachal Pradesh 298
14. Jammu and Kashmir 2196
I5. Jharkhand 432
16. Karnataka 42165
17. Kerala 85
18. Lakshadweep 0
19. Madhya Pradesh 2574
20. Maharashtra 3538
21. Manipur 382
22. Meghalaya 1810
23. Mizoram 27
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S1. No.  State On going schemes
24, Nagaland 38
25, Odisha 4346
26. Puducherry 0
27. Punjab 163
28. Rajasthan 407
29. Sikkim 83
30. Tamil Nadu 3082
31. Telangana 345
32. Tripura 636
33. Uttar Pradesh 57
34, Uttarakhand 533
35. West Bengal 843

TotaL 77287

Statement-11
State/UT-wise, total district projects sanctioned and under
implementation under SBM-G

S1. No.  State/UT Total district projects sanctioned
1. Andhra Pradesh 13
2. Arunachal Pradesh 16
3. Assam 27
4. Bihar 38
5, Chhattisgarh 27
6. Dadra and Nagar Haveli 1
7. Goa 2
8. Gujarat 26
9. Haryana 21
10. Himachal Pradesh 12
11. Jammu and Kashmir 22
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S1. No.  State/UT Total district project sanctioned
12. Jharkhand 24
13. Karnataka 30
14. Kerala 14
15. Madhya Pradesh 50
16. Mabharashtra 34
17. Manipur 9
18. Meghalaya 7
19. Mizoram 8
20. Nagaland 11
21. Odisha 30
22, Puducherry 2
23. Punjab 22
24. Rajasthan 33
25. Sikkim 4
26. Tamil Nadu 31
27. Telangana 9
28. Tripura 8
29. Uttar Pradesh 75
30. Uttarakhand 13
31 West Bengal 20

Granp Totar 639

Statement-111
The State-wise, number of ftoilets constructed after the launch of SBM-G

SI. No.  State/UT Number of toilets constructed
1. Andhra Pradesh 398214
2. Arunachal Pradesh 17521
3. Assam 444830
4. Bihar 238876
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S1. No.  State/UT Total district project sanctioned
5. Chhattisgarh 129505
6. Dadra and Nagar Haveli 0
7. Goa 0
8. Gujarat 588927
9. Haryana 134684
10, Himachal Pradesh 82273
11. Jammu and Kashmir 27748
12. Jharkhand 206141
13. Karnataka 1075586
14. Kerala 30585
15, Madhya Pradesh 921521
16. Maharashtra 801937
17. Manipur 55613
18, Meghalaya 55143
19. Mizoram 661
20. Nagaland 16041
21. Odisha 683556
22, Puducherry 0
23. Punjab 36183
24, Rajasthan 2037821
25. Sikkim 3302
26. Tamil Nadu 667975
27. Telangana 190980
28. Tripura 46030
29. Uttar Pradesh 934246
30. Uttarakhand 70969
31. West Bengal 1740048
Graxp ToTaL 11636916




